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0.A. No. 126/09

15.5.2014 o

List has been revised. None -appears for the applicant. Sri
Deepak Shukla learned counsel for Union of India and Sri

U.N. Mishra, dearned counsel for State of U.P are present.
Today there i§ neither any request for pass over of the case
nor there is any application for adjournment of the case. It
seems that the applicant is not interested in prosecuting

this case. Ac.pqrdingly, the O.A. is dismissed in default and
for non-prosecution.
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